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Civil Appeal  No(s).  6546/2021

UNION OF INDIA                                     Appellant(s)

                                VERSUS

VIJAYKUMAR V. IYER & ANR.                          Respondent(s)

(IA No.141707/2021-EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT and IA No.141708/2021-PERMISSION TO FILE LENGTHY LIST OF 
DATES )
 
Date : 13-04-2022 This appeal was called on oral mentioning today. 

CORAM : 
         HON'BLE MR. JUSTICE S. ABDUL NAZEER
         HON'BLE MR. JUSTICE VIKRAM NATH

For Appellant(s) Mr. Piyush Beriwal, Adv.(Mentioned by)
                    Mr. Gurmeet Singh Makker, AOR
                   
For Respondent(s)
                    

        
   UPON oral mentioning the Court made the following
                             O R D E R

As prayed, list on 2nd May, 2022.

(NEELAM GULATI)                                 (KAMLESH RAWAT)
ASTT. REGISTRAR-cum-PS                         COURT MASTER (NSH)
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